
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE BENCH 

AT CHENNAI 

 

APPEAL No 68 OF  2021 
     

IN THE MATTER OF:  

M/S. SRI MAHALAKSHMI HATCHERIES                     

          ……. Applicant 

Vs 

 
THE STATE ENVIRONMENTAL IMPACT ASSESMENT AUTHORITY AND OTHERS 

      …. Respondents 

 

REPORT FILED BY THE APPCB 2nd RESPONDENT  
 

 

DATE- 09.05.2 024  

 
 
 
 
 
 
 
 
 
 
 
 

 

 

M/s MADHURI DONTI REDDY 
ADVOCATE 

STANDING COUNSEL FOR GOVERNMENT OF ANDHRA PRADESH 

A.P. POLLUTION CONTROL BOARD 

#26, S2, Royal Castle, Gill Nagar Extension, Choolaimedu, Chennai – 600 094. 

Mobile: 98407 98460 / 63831 21322,  
Email: reddymadhuri09@gmail.com 

mailto:reddymadhuri09@gmail.com





































































































